THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF AssaM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NO.HC.VII-111/2012/ 1080 /A

From :- Shri Chatra Bhukhan Gogoi,
Registrar (Vigilance),
Gauhati High Court,

Guwahati,
To,

Shri Raktim Duarah,

District & Sessiong Judge,

Kamrup (M), Guwahati,

Dated, Guwahati the o November, 2024.

Sub: Casual leave,
Ref:- Your Letter No., DIK/Esstt./1 1881, dtd. 06.11.2024.
Sir,

Yours faithfuily,

Sd/ -

REGISTRAR (VIGILANCE)
Memo No.HC.VII-111/2012/ (02 9( [A dated o -1/- 2024

Copy to:-
&ﬁ/g/lflg 0
REGISTRAR (VIGILANC E - >
="

¢ The Project Manager, Gauhati High Court, Guwanhati.



